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Before the National Green Tribunal, Eastern Zone Bench, Kolkat;
M.A. No.12/2024/EZ
In
Original Application No.14/2017/EZ

Tribunal on its own Motion
Re.: Kestopur and Bagjola Canals
...Applicant
Versus
The State of West Bengal & Ors.

...Respondents.

Affidavit in compliance on behalf of the respondent no.4, Irrigation and Waterways

Department.
INDEX
Sl No. | Particulars Annexure Pages ‘
i |
1.  Affidavit of Sri Anirban Bhattacharya, From 2 to 7 i

| Executive Engineer-I, Canals Division, f
i CIrrigation &  Waterways — Directorate, !

- Government of West Bengal | |
| 2. ' The Administrative Approvals of the AMCs I | From 8 to 15 |
| . _ ,__ |
‘ 3. Photographs depicting  the present I1 | From 16 to 24 !

| condition of the canals ] ‘

[ |

4. | Correspondences exchanged r I From 25 to 33 |
— — — ,
| I\ + From 34 to 46 |

5. FIRs/GDs
[ e R _ ! ] J

r
%voc ate,

Bar Association Room No. 13,
High Court, Calcutta

l. 6 MAR 2026 Mob-9830132729/7980422764

Email: rajib.ray23@gmail.com




527

Before the National Green Tribunal, Eastern Zone Bench, Kolkata

SR AR YIS M.A. No.12/2024/EZ

In
Original Application No.14/2017/EZ

SF QRE THE NOTARY PUBLIC ;
ib ] it Mot
AT DIDHANNAGAR Tribunal on its own Motion A
NIST -NORTH 24 PARGAN S Re.: Kestopur and Bagjola Canals ‘«Q
Nw O
...Applicant
Versus
The State of West Bengal & Ors.
...Respondents.

Affidavit in compliance on behalf of the respondent no.4, Irrigation and Waterways
Department.

I, Sri Anirban Bhattacharya, son of Sri Bijoy Bhattacharya, aged about 53 years, by
faith Hindu, by occupation-service, working for gain as Executive Engineer-I,
Canals Division, Irrigation & Waterways Directorate, Government of West Bengal,
having office at Sech Abasan, FF Block, Salt Lake City, Kolkata — 700106, do herby

solemnly affirm and declare as follows:-

1. I am the Executive Engineer-I, Canals Division. Irrigation & Waterways,
Irrigation & Waterways Directorate, Government of West Bengal, and [ have been
duly authorized by the Additional Chief Secretary, Irrigation & Waterways
Department, Government of West Bengal to swear this affidavit for and on his
behalf. I have made mysell acquainted with the facts and circumstances of the
application from the records maintained by the office of the Irrigation & Waterways

Department.

2. That 1 have read and understood the Order dated 12.11.2025 passed by this
Hon'ble Tribunal in M.A. No. 12/2024/EZ arising out of O.A. No. 14/2017/EZ. In
compliance with the said Order, Respondent No. 4 is filing this Affidavit setting out
in detail the action taken and proposed to be taken with respect to the three
/ aspects mentioned therein, namely: (a) removal of solid waste and preventing
F;T'fES rafsher dumping; (b) identification and removal of encroachments and preventing

5 CHAU%QQR'
NOTA
SOVT OF INDIA 05 MAR 2026
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untreated sewage/industrial effluents into the canals.

3. It is respectfully submitted that Respondent No. 4, the Irri
Waterways Department, Government of West Bengal, is the custodi:
maintaining authority of Keshtopur Canal and the Bagjola Canal (comprising the
Upper Bagjola Canal and the Lower Bagjola Canal). These canals pass through
various municipal areas including Bidhannagar Municipal Corporation and South

Dumdum Municipality in the North 24 Parganas district of West Bengal.

(A) ACTION TAKEN FOR REMOVAL OF SOLID WASTE ALREADY DUMPED
AND PREVENTING FURTHER DUMPING OF SOLID WASTE

4. With respect to the removal of solid waste and desilting of the canals, the
following actions have been taken by Respondent No. 4:

(i) Desiltation of the Upper Bagjola Canal and the Lower Bagjola Canal was
completed in the month of May, 2023. Desiltation of the Keshtopur Canal
was completed in the month of June, 2023. The desiltation work was
undertaken to restore the flow capacity of the canals and to remove
accumulated solid/semi-solid waste from the canal beds.

(i) Presently, both the Bagjola Canal and the Keshtopur Canal are being
maintained under Annual Maintenance Contracts (AMCs) specifically
executed for regular removal of floating materials, water hyacinth, and other
solid and semi-solid waste from the canals. The Administrative Approvals of
the said AMCs are annexed hereto and marked as Annexure - .

(iii) Under the said AMCs, the frequency of cleaning of the canals has been fixed
as follows: thrice a week during the monsoon season and twice a week
during the non-monsoon season. This ensures regular removal of

accumulated waste and prevention of further build-up of solid waste within
the canals.

Photographs depicting the present condition of the canals reflecting the

ongoing maintenance and cleaning efforts are annexed hereto and marked
as Annexure - 1I.

(B) IDENTIFICATION AND REMOVAL OF ENCROACHMENT AND
PREVENTING FURTHER ENCROACHMENTS

S. With respect to the identification, removal of encroachments and prevention

¥ of further encroachments on the canal lands, the following actions have been
ATTES M&ele)
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General Diaries (GDs) have been lodged with the concerned Police Stations
for the purpose of removing encroachments along the canal banks. Copies
of the relevant FIRs/GDs are annexed hereto and marked as Annexure - [V

Regular surveillance of canal banks is being carried out and active
coordination with the District Authorities is maintained to prevent any fresh
encroachment on canal lands.

Protective fencing has been erected along the canal banks to physically
prevent encroachments. The details of fencing already erected and proposed
to be erected are as follows:

Location Length Status

No.

(v)

/

| AT TESTED

s CHAUDHUR

« NOTARY ¥

Right bank of Keshtopur Canal 2.285 km Erected
- near Aquatica to 206 bridge,

Baisakhi, Bidhannagar

Municipal Corporation

Left bank of Keshtopur Canal - 2.370 km Erected
206 bridge, AA Block to AD

Block, Bidhannagar Municipal

Corporation

Right bank of Upper Bagjola 0.072 km Erected
Canal - near 12C/2 Bus Stand

Left bank of Upper Bagjola 1.642 km Erected
Canal — near Dumdum Park,
Bediapara to Motish Roy Bridge

Both banks of Upper Bagjola 1.460 km To be erected
Canal - Jessore Road RCC

Bridge to Dumdum Park RCC

Bridge, South Dumdum

Municipality

Summary of Fencing: Total length of fencing erected along Keshtopur
Canal: 4.655 km; total length of fencing erected along Upper Bagjola Canal:
'1.714 km; and additional fencing of 1.460 km along Upper Bagjola Canal is
proposed to be erected shortly.

;0VT OF INDIA
Regd No -8584/08

sidhant-agar SO0 0 6 MAR 2026
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(C) ACTION TAKEN FOR TAPPING OF DRAINS AND PREVENTING
DISCHARGE OF UNTREATED SEWAGE / INDUSTRIAL EFFLUENTS IN THE
CANAL

6. It is respectfully submitted that the tapping of drains and the prevention of
discharge of untreated sewage and/or industrial effluents into the canals fall within
the primary jurisdiction and purview of the respective Municipal Authorities,
including Bidhannagar Municipal Corporation and South Dumdum Municipality,
and not directly within the scope of the Irrigation and Waterways Department.
Respondent No. 4 does not have direct supervisory or regula.tory control 1}}?",}'
sewerage network and the discharge from these municipal bodies. /

PROJECTS UNDERTAKEN / TO 'BE UNDERTAKEN, AND TIMELINES

)
7. In addition to the above, a consolidated summary of projects underta}
be undertaken by Respondent No. 4 along with the relevant budgetary allocatio
and timelines is set out below:

f¥

Sl. Project / Activity Status Timeline

1. Desiltation of Upper & Completed (May 2023) Completed
Lower Bagjola Canal

2. Desiltation of Keshtopur Completed (June Completed
Canal 2023)

3. Annual Maintenance Ongoing (Operational) Annual/Ongoing

Contract (AMC) for
floating waste removal -
Bagjola & Keshtopur
Canals

4. Fencing along Keshtopur Completed (4.655 km) Completed
Canal (both banks)

5. Fencing along Upper Completed (1.714 km) Completed
Bagjola Canal (partial)

6. Additional Fencing - Proposed (1.460 km)
Upper Bagjola Canal
(Jessore Road RCC Bridge
to Dumdum Park RCC
Bridge)

8. It is respectfully submitted that Respondent No. 4, the Irrigation and
Waterways Department, Government of West Bengal, remains co itted to the
(XLVES e g mmitt
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effective maintenance and restoration of the Keshtopur and Bagjola Canals and
shall continue to take all necessary steps within its jurisdiction in compliance with
the orders of this Hon'ble Tribunal. The Deponent craves leave to refer to and rely

upon the documents and Annexures accompanying this Affidavit when produced.

9.

It is respectfully submitted that this answering respondent shall com

any direction(s) that may be issued by this Hon’ble Tribunal in accordary
law.

10. That the statements made in paragraph 1 to 7 are based on info

derived from the record which are usually kept and maintained by the answer

N4
. . W)
respondent in the ordinary course of business and which I belief to be true and rest¥ my

thereof are my humble submission before this Hon'ble Tribunal.

Prepared in my office

o b {}.Qa&o‘d)“ 'aq'
s
Advo@;e/

Deponent
“Ole
mniv Attrm & Deciare Before me
S CHAUU,HUp, 3
* T Ay '
VCJP I}.\:,-\ {d S CHauoy Ri
YT OF Ny e ARY &
" Mo 658400 i o
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BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

M.A. No.12/2024/EZ
In

Original Application No.14 of 2017

In the matter of:

Tribunal on its own Motion
Re.: Kestopur and Bagjola Canals
...Applicant
Versus
The State of West Bengal & Ors.

...Respondents.

Affidavit by respondent no. 4,
Irrigation and Waterways
Department,

RAJIB RAY
Advocate
Bar Association Room No. 13,
High Court, Calcutta
Mob-9830132729/7980422764

Chamber: 28, Fakir Chand Mitra
Street, Kolkata- 700009.

Email: rajib.ray23(@@gmail.com
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GOVERNMEN i OF@S&NGAL

Irrigation & Waterways Department
Jalasampad Bhawan, 3rd Floor, Western Block, Salt Lake,

Memo No:G025260314061W Date: 25/04/2025
File No:IW-14011(19)/1 /2025-SECTION(IW)-Part(1) [E-1155768]

From:- JOINT SECRETARY (WORKS)

\rrigation & Waterways
GOVERNMENT OF WEST BENGAL

\rrigation & Waterways

To:The s
Chief Engineer (South) , Irrigation & Waterways Directorate % ,

EE-l Canal Division , Irrigation & Waterways Directorate

Subject:Administrative Approval for the Essential Maintenance works of functional and non-functional

assets ii) Drainage channels(82.60 KM)/flood embankments (KM)/sea wall (KM)/liners protection works
(KM) during the financial year of 2025-26 (SCHEME ID-IW/AMC/AUTO/E-01 6-2526) (Number of Sub-
estimates-18),Project ID:- IW252632756S000 - "o

The undersigned is directed , by order of the Governor, to say that the Governor has been pleased to accord Administrative
Approval for the Project Essential Maintenance works of functional and non-functional assets ii) Drainage channels(82.60
KM)/flood embankments (KM)/sea wall (KM)/liners protection works (KM) during the financiai year of 2025-26 (SCHEME ID--
IW/AMC/AUTO/E-016-2526) (Number of Sub-estimales-18) .tne details of which has been given below.

Name of the Project: Essential Maintenance works of functional and non-functional assels ii) Drainage
channels(82.60 KM)/flood embankments (KM)/sea wall (KM)/liners protection works (KM)
during the financial year of 2025-26 (SCHEME |D--IW/AMC/AUTO/E-01 6-2526) (Number of

Sub-estimates-18)

Project ID: IW252632756S000
Address . Under EE-!, Canal Division

Administrative Approvai. Rs 30666303 (Three Crore Ninety Six Lakh Sixty Six Thousand Three

Hundred Three Only.) f
Phasing amount and chargeable head of accounts
: Scheme Scheme
S No. | Financial Yearl Head J Type Naime Amount
T 1 3
| \ Maintenance
1| 202526 32-2711:01-001-00-002-19-00-V] Stete Develonmen! | EENENNIE )
‘ ca Maintena
: [ 3 01.001-00-002-19-00-V State Development g
2 2026 27J32 2711-01-001-00-002-19-00-V \'[ S
3 2027-28 kz—zﬂ1-01-001-00-002-19-oo-v State Development | |
i Schemes

Total
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\:\
This order is issued with the concurrence of FINANCIAL ADVISOR ( Irrigation & Walerways) of this Depanﬁx‘eauggm,r /

his U.0 No. AA2526094 105FA00 Dated 24/04/2025.

JOINT SECRETARY(WORKS)
Government of West Bengal
Irrigation & Waterways Department

Memo No: G025260314061W Date: 25/04/2025

Copy forwarded for information and necessary action:
The Principal Secretary | Secretary-(Irngation & Waterways Depariment)
The Principal Accountant General(A&E)-West Bengal
The Principal Accountant General(Audit-l/l)-West Bengal
The Principal Accountant General(RW/LBA)-West Bengal
The Financial Advisor-{Irrigation & Waterways Department)

The Finance Department-(Group-F)

JOINT SECRETARY(WORKS)

Government of West Bengal
Irrigation & Waterways Department

Page 2 of2
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SCHEME 1D : IW/AMC/AUTO/E-016-2526

Name of the Main Scheme :- Essential Maintenance works of functional and n
Drainage channels(82.60 KM)/ flood embankments (KM)/sea wall (KM)/liners
during the financial year of 2025-26

Consists of following Sub-estimates:-

e

1 0,
Amountiputito Contingency 3%

S! No. Name of Sub-estimate of amount put to
enden(C) tender (Rs.)

Annual maintenance of Circular Candl from 0. 00
Km to 1.20 Km by clearing and removing semi- 1031301.00 30632.70
solid compact mass, water hyacinth ete. under

Canals Division from 01.04.2025 to 31.05.2026.

Annual maintenance of Beliaghata Khal from 0.00
Km to 2.480 Km by clearing and removing semi- 2433211.00 72273.59
solid compact mass, water hyacinth ctc. under

Canals Division from 01.04.2025 1o 31.05.2026.

i Annual maintenance of Beliaghata Khal from 2 \00
Km to 4.980 Km by clearing and removing semi- 1906981.00 56643.00
solid compact mass, water hyacinth etc. under

Canals Division from 01.04. 2025 to 31.05. 2026.

Annual maintenance of Bellagham Khal from 5.000
Km to 7.520Km by clearing nq removing semi- 2045829.00 60767.20
solid compact mass, water hydunth etc. under

Canals Division form 01.04.2025 to 31.05. 2026.

Annual maintenance of New Cul Canal from 0.00
%) G

Km 10 2.000 Km by clearing anf{ removing semi 1076761.00 31983.00

solid compact mass, water hyacinth etc. under

Canals Division from 01.04.2025 to 31.05.2026.

Annual maintenance of Upper Bagjola Khal from
0.00 Kin to 3.85 Km by clearing and removing 2384692.00 70832.44
semi-solid compact mass, water hyacinth etc. under
ngnals Division from 01.04.2025 to 31.05.2026.

| Annual maintenance of Upper Bagjola Khal from
3.86 Km to 9.235 Km by clearing and removing 3442687.00 102258.03
semi-solid compact mass, water hyacinth etc. under o
Canals Division from 01.04. 2025 to 31.05. 2026. ez

Annual maintenance of C antonment Khal from 0.00
Kim to 4.05 Km by clearing and removing semi- 1963651.00
solid compact mass. water hyacinth etc. under ¥
Cdndls Dlvmon from 01. 04 2025 to 31.05.2026.

Annual maintenance of Kestopm Khal from 0.00
Kim to 5.475 Km by clearing and removing semi-
solid compact mass, water hyacinth etc. under
Canals Division from 01.04.2025 to 31.05.2026. %

10 |Annual maintenance of Kestopur Khal from 5.50
Kim to 10.980 Km by clearing and removing semi-
Jsolid compact mass, water hyacinth etc. under |




S1 No.

‘/\nnuul maintenance of Bhangore Kata Khal from

536

Name of Sub-estimate - Amount P"‘ 16
- tender (Rs: )
\Canals Division from 01.04.2025 10 31.05.2026. ' "'ry[_‘ “

‘Annu.ll maintenance of I\leopul Khal from 11.00
Km 10 16.485 Km by clearing and removing semi-
isolid compact mass, water hyacinth ete. under
Canals Division from 01.04.2025 10 31.05.2026

Annual maintenance of Bhangore kata Khal from

0.00 Km to 0.95 Km by clearing and removin !

| ye & 2585923.00
‘water hyacinth ete. under Canals Division from

101.04.2025 10 31.05.2026

7.00 Km to 13.970 Kim by clearing ¢ /i -

> ‘ y ‘ earing 'md_ remov ing 2519465.00
water hyacinth ete. under Canals Division from
01.04.2025 10 31.05.2020

* Annual maintenance of Bhd-nL,OK Kata Khal from |
14.00 Km to 21.00 Km by clearing and removing ; )

W ater hyacinth ete. under Canals Division from 2645877.00
|01 04. "025 o 31. 03 ”026

16

“TIT(Jilrlli:

01.04.2025 10 31.05.2026 L

Anmml maintenance of deold Part-11 Khal from ’
') ; g 4] i
vO 00 Km 1o 3.50 Km by clearing and removing 1327322.00
water hvacinth ete. under Canals Division from
01 04.2025 to 31.05. 2026

‘Annum maintenance of Bdgwl.\ Part-11 Khal trom

16.00 Km o 11.00 Km by clu aring sllhq remov ing 982730.00
.walu hyacinth cte. under Canals Division from
01.04.2025 10 31.05.2026 l

‘Conmﬁ, ncy 3% of|

t put to

80052.59

7'r (Rs.)

|

76809.59

78590.41

3942541

29190.00

A inual maintenance of € homcm v Khal from
0.235 Km to 6.00 Km by clearing and remov ing Ao
. s . . 1643068.00
water hyacinth ete. under Canals Division from
01.04.2025 10 31.05.2026
‘Anmml maintenance of Sarala Khal from 0.00 Km

ito 5.00 Km by clearnng and removing water .
: | 1702456.00
h) acinth ete. under Canals Division from

48804.00

50568.00

22082.00

w |
\u”

852

Estimated Cost of Main Estimate.- Rs. 39666302.25

[

1144220.25

Joint Secretary Works
Irngation & Waterways Department




GOVERNMENT OF WEST BENGAL
Irrigation & Waterways Department
Jalasampad Bhawan, 3rd Floor, Western Block, Salt Lake,

Memo No-G02526031875IW Date: 05/05/2025
cile No:IW-1401 1(19)/1/2025-SECT|ON(|W)-Part(1) [E-1155769)

From:- JOINT SECRETARY(WORKS)
Irrigation & Waterways
GOVERNMENT OF WEST BENGAL

Irrigation & Waterways

To:The
Chief Engineer (South) , Irrigation & Waterways Directorate

ateriays

E.E, Metropolitan Drainage Division No.-I , Irrigation & W
Directorate

S
Subject:Administrative Approval for the Annual main,;gﬁi’é&é’é of lower bagjola khal , BB1 Channel, XX1
channel, EE1 Khal, EE2 Khal, DD1 Khal, Sulangunj;ﬁéfis khal within Bidhannagar Municipal
Corporation, Block -Bhangar I, Haroa and Rajarh L’?iig"fhe Dist of North 24 Pgs and South 24 Pgs
(Scheme ID- IW-AMC-Auto-E-017-2526) (No. of:5 'j)*"-’Estimates-OQ)

Project ID:- IW252633621S000

e
i

The undersigned is directed , by order of the Gpngnp'F, fo say that the Governor has been pleased to accord Administrative
Approval for the Project Annual maintenance of’lij‘_yyer bagjola khal , BB1 Channel, XX1 channel, EE1 Khal, EE2 Khal, DD1
Khal, Sulanguri Pass khal within Bidhannagar Municipal Corporation, Block -Bhangar Il, Haroa and Rajarhat in the Dist of
North 24 Pgs and South 24 Pgs (SCheme:,LD-"‘IW-AMC—Auto—E-017-2526) (No. of Sub-Estimates-09)

.the details of which has been given below:™~
Annual maintenance of lower bagjola khal , BB1 Channel, XX1 channel, EE1 Khal, EE2
Kha!. DD1 Khal, Sulanguri Pass khal within Bidhannagar Municipal Corporation, Block -
Bhangar |l, Haroa and Rajarhat in the Dist of North 24 Pgs and South 24 Pgs (Scheme ID-
IW-AMC-Auto-E-017-2526) (No. of Sub-Estimates-09)

Nzme of the Project:

Project ID: IW252633621S000

Address : Bidhannagar Municipal Corporation, Block -Bhangar I, Haroa and Rajarhat in the Dist of
North 24 Pgs and South 24 Pgs

Administrative Approval: Rs 14045578 (One Crore Forty Lakh Forty Five Thousand Five Hundred
Seventy Eight Only.)

Phasing amount and chargeable head of accounts

— e
Scheme Scheme
Amount

Type Name

SI No. |Financial Year

Maintenance

I
|
|
132-2711-01-001-00-002-19-00-V | S Development | g, oenditure in Flood | 4000000

1 | 202526
\ SCIOMES Control Sector
‘ o L
| ‘ Maintenance
2| 202627 |32-2711-01-001-00-002+19-00-V S‘a‘eSDcﬁ:ﬂ‘;‘;me”‘ Expenditure in Flood | 4000000

Control Sector

- —

Maintenance

\ ‘ g
3 202728 32-2711-01-001-00-002-19-00-V/ Sta‘es?:ﬁ‘éi:‘;‘;me”‘ Expenditure in Flood | 6045578
i I D— |

I o ] 7 Control Sector
Total 14045578

Page 1 of2




This order is issu
his U.0 No. AA2526095189FA00 Dated 05/05/2025.

Memo No: G025260318751W Fa

ed with the concurrence of FINANCIAL ADVISOR ( Irrigation & Waterways) of this Department vide their /

JOlN;(;t:ﬁlE -KETARY (WORKS)
.8 sJGovernment of West Bengal
ﬁ% “Irrigation & Waterways Department
’ '%o Date:  05/05/2025
Copy forwarded for information and necessary action: “;2

The Principal Secretary | Secretary-(Irrigation & Wwa Aays Department)
The Principal Accountant Genera|(A&E)—We§}Ben§al

The Principal Accountant General(Audit-w')R@ Bengal

Y

(1
The Principal Accountant General(RW(gB%;‘ est Bengal
The Financial Advisor-(Irrigation & \(yagg:rgh/ays Department)

The Finance Depar‘cment—(Group-F)

JOINT SECRETARY(WORKS)

Government of West Bengal
Irrigation & Waterways Department

Page 2 of2
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Eap. L2108 8% /__

AT

SCHEME ID : IW/AMC/AUTO/E-017-2526 \

”

X9)
C e ) . . ) ’ \? ()\"y
Name of the Main Scheme :- Annual maintenance of lower bagjola khal , BB1 Channel, X2l

channel, EE1 Khal, EE2 Khal, DDI Khal , Sulanguri Pass khal within Bidhannagar Municipal
Corporation, Block -Bhangar 11, Haroa & Rajarhat in the Dist of North 24 Pgs and South 24 Pgs

Consists of following Sub-estimates:-

Contingency 3% of

Name of Sub-estimate Atmo:imt 5:: to amount put to
ender (Rs.) tender (Rs.)

Annual Maintenance by clearing and removing of water
hyacinth, semi solid compact mass and jungle cutting
from DD1 khal (for a length of 1777 M) from 528592.00 15700.75
24/04/2025 to 31/05/2026, within Rajarhat Block Dist.
North 24 Parganas.

Annual Maintenance by clearing and removing of water
hyacinth, sem1 solid compact mass and jungle cutting

from E-E 1 khal (for a length of 4522 M) from 1012177.00 30064.66
24/04/2025 to 31/05/2026, within Rajarhat Block Dist.
North 24 Parganas.

R [

Annual Maintenance by clearing and removing of water
hyacinth, semi solid compact mass and jungle cutting

from E-E 2 khal (for a length of 341 M) from 24/04/2025 | 161128.00 4785.98
to 31/05/2026, within Bhangar-II Block Dist. South 24 |

Parganas.
Annual Maintence by clearing and removing water

‘hyacimh, semi solid mass and jungle cutting from Ch.

. 11.308 km. (Akandakesari Composite Bridge) to Ch.
l 4 24,005 Km. (Radhanagar-I Composite Bridge) of Lower 3690092.00 109606.69
Bagjola Khal from 14th June'2025 to 31st May'2026 I
Dist. South 24 Parganas. |

Annual Maintenance by clearing and removing water
hyacinth, semi solid mass and jungle cutting from Ch.
0.000 km. (VIP Road) to Ch. 10.677Km. (Army Baily |
Bridge) of Lower Bagjola Khal from 01.05.2025 - !
31.05.2026, PS-Baguihati, Newtown, Technocity, Dist. |
L North 24 Parganas. | J
Annual maintenance by Clearing and removing water |
thyacinth, semi-solid mass and jungle cutting for a length ‘
6 lof 626 m of Sulanguri pass Khal from 1.5.2025 - | 1419348.00 42158.85
31.5.2026 under Bidhannagar Municipal Corporation,
PS- Newtown, Dist. North 24 Parganas" ‘

4083745.00 122512.35 ‘

—

7 IXnnual maintenance by clearing and removing of water 512737.00
hyacinth, semi solid compact mass and jungle cutting
from XX-1 Khal from Ch. 0.00 Km to Ch. 2.50Km ( for
a length of 2500 mtr.) for the period from April 202510

15229.81

S
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SL No. Name of Sub-estimate X Amount put to
tender (Rs.)

May 2026 Under Rajarhat Block of MDD-1
| Annual maintenance by clearing and removing of water
|hyacinth including thorny jungles , semi-solid mass
along with jungle cutting of the bank from 24.005 Km.
{Radhanagar-1 Composite Bridge) to 28.800 Km. ‘ 1613625.00 47929.46
{Kulti) of Lower Bagjola Khal commencing from 16th
of june 2025 to 31st May 2026 under the Dist. North 24
Parganas.

Annual maintenance by clearing and removing water
hyacinth, semi-solid mass and jungle cutting from ch.
0.00 km to ch 2.00 km of BB1 khal from 01 .05.2025 to 617795.00 18350.35
31.05.2026, PS Baguihati, Newtown, Technocity Dist
North 24 Pgs

13639239.00 406338.90 |

Estimated Cost of Main Estimate.- Rs. 14045577.90

W

Joint Secretary Works
Irrigation & Waterways Department
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GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
. ‘”?]:l!"u_o‘-‘ l:xl?'\”‘lv_‘- l.‘b]s'lmlu.;n _l !'Oh 0! 5 D“”SIQM
SECH ABASAN, FY BLOCK, SALT LAKE, SECTOR-11I, KOLKATA-700106
E-mail 1D: cecanalsiwd@yahoo.com

.

Hemo No. 926 ]

Date: 23.04,2025 J
— My
To,

~_—T"he District Magistrate, -
North 24 Parganas,
Barasat, North 24 Parganas

YT o

R

Sub: Request for demarcation of Govt. land belonging to I&W Dep

artment in the district of North 24
Parganas
Ref: Memo No. 45-1 (LAM)/I (LAM)/4M (01)2014(Pt-1V) dated 26.03.2025 of the Joint Secretary to the
Govt. of West Bengal, I&W Department
Sir,

This is to inform you that the particuiars of surplus land and encroached Ignd belonging to 1&W
Department in the district of North 24 Parganas is necessary to prepare and submit report to the higher
authority.

But the details of land i.e. LA Case No., Gazette Notifications,

possession Certificates etc. are not
available in the office. p

Some records (Mouza wise details of plots), as per the Land Register§ mainta.ined in the office are
only available and are being submitted herewith Block-wise. Alignment drawing of different channels and

Rivers are also attached herewith. The matter was discugsed with your goodself on 18.04.2025 during your
visit of Lower Bagjola Khal and Kestopur Khal. '

In view of above 1 would like to request you to kindly make necessary arrangement for demarcation
of Govt. land belonging to I&W Department at an early date.

Your co-operation is highly solicited-

lo: as stated
Enc e Yours faithfully,

: M 2\

Executive Engineer-l
Canals Division

Memo No. 926/1(2) Date: 23.04.2025

Copy forwarded for information & necessary action to:

1) The Superintending Engineer, Eastern Circle.

2) The Sub-Divisional Officer, Calculta Canals Sub-Division.
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g\?” Exocutive Engineer-l
o \>\ Canals visian
RN\
R N

o Y
)

&w‘”“‘:“‘
0-"'.”\"’“““,

ot

s |
(¥ Scanned with OKEN Scanner



GOVERNMENT OF WEST BE
G0 . ST BENGAL
TRRIGATION & WATERWAYS )
: | LI \ SDIRECTORATE
1R 'XT VE ENGINEER -1 C A_LL

Memo No. 921

To

'

e District Magistrate,
South 24 Parganas,
Alipore, Kolkata

: N T e
Sub: Request for demarcation of Govt:'land belongirig to 1&W Department in the district of South 24

Parganas

Ref: Memo No. 45-1 (LAM)/1 (LAM)/4M (01)2014(Pt-1V) dated 26.03.2025 of the Joint Secretary to the

Govt. of W

Sir,

This is to inform you t
Department in the district of S

est Bengal, 1&W Department

hat the particulars of surplus land and encroached land i
. belongin
outh 24 Parganas is necessary to prepare and submit report t?) taet?ﬂ;&\:{-

authority.

But the det
available in the office.
some records (Mouza wise details of plots),

only available and are
Rivers are also attache

In vie
of Gowt. land

ails of land i.e. LA Case No., Gazette Notifications, Possession Certificates etc. are not

as per the Land Registers maintained in the office are

being submitted herewith Block-wise. Alignment drawing of different channels and

d herewith.
w of above I would like to request you to kindly make necessary arran

’ gement for d i
belonging to I&W Department at an early date. emarcation

hly solicited.

Your co-operation is hig

Enclo: as stated
Yours faithfully,

g o

Executive Engineer-1
Canals Division

Date: 23.04.2025

Memo No. 927/1(2)

Copy forwarded for information

1) The superintending Engineer, E
2) The Sub-Divisional Offic

& necessary action to:

astern Circle.
ar, Calcutta Canals Sub-Division.

R !

Exccutive Engineer-l
Canals Dvision |
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GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS DIREGTORATE,
QEELCE OF EXECUTIVE ENGINEER -1 CANALS DIVISION
SHCIE ABASAN, FEBLOCK, SALT LAKE, SECTOR-IIL KOLKATA-700106
E-madl 1D: c,ccmy,\l;"\wd@y;\hpo.cﬂ{ - o

Memo No. 928 Date; 23.04.2
To,

\J/_,-The District Magistrate,

North 24 Parganas,
Barasat, North 24 Parganas

Sub: Request for demarcation of Govt. land belonging to 18&W Department in the district of North 24
Parganas

Ref: Memo No. 45-1 (LAM)/I (LAM)/4M (01)2014(Pt-1V) dated 26.03.2025 of the Joint Secretary to the
Govt. of West Bengal, I&W Department .

Sir,

This is to inform you that the particulars of surplus land and encroached land belonging to T&W
Department in the district of North 24 Parganas is necessary to prepare and submit report to the higher
authority.

But the details of Govt. land belonging to 1&W Department along Upper Bagjola Khal are not available
in the office. Only there are records of two L.A. Cases viz. LA-I1/13 of 1953-54 and LD-25 of 1953-54 of
BAGJOLA-GHUNI—JATRAGACHHI DRAINAGE SCHE

ME. The land details and land plans in respect of the two
LA cases are required to furnish report to the higher authority.

Alignment drawing of Upper Bagjola Khal along with Cantonment khal is attached herewith. The
matter was discussed with your goodself on 18.04,2025 during your visit of Lower Bagjola Khal and Kestopur
Khal.

In view of above 1 would like

to request you to kindly make necessary
of Govt, land belonging to 1&W Dep

arrangement for demarcation
artment as stated above at an early date.

Your co-operation is highly solicited.

Enclo: as stated

Yours faithfully,

\.\\l\\‘ﬁ,ﬂ"‘@ ab\“\d

Executive Englneer-l
Canals Division

Hemo No. 928/1(2) Date: 23.04.2025

Copy forwarded for information & necessary action to:

1) The Superintending Engineer, Eastern Circle
2) The Sub-Divisional Officer, Dabu (1) Sib-Division.

Feorilive Engioeat L

j,f(\ﬁ'&(\w \\X\ Camels Do
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‘(luvcrnnwnl of West Bengal
\rrm'.!hm\ & Waterways Directorate
Office of the Sub- Divisional Officer

(";\\cuun Canals Sub- Division I'Imm 10y ((ﬂ'f}‘m b’ﬁﬂ}ﬁ

3713, Canal West Road, Kolkata 700 004 \% mail: "“UJ* “‘"A“bh i
Memo No.: 361 L N
To, Date: i%\‘-
The Block Land & Land Reforms Officer
Rajarhat Block, '
North 24 Parganas.
Sub: - Request for demarcation of Govt. land belonging to [ &W Department in the district of
North 24 Parganas. -
Ref: Memo No. - 45-1 (LAMY/1 (LAM)/4M (01) 2014 (Pt-1V) dated: 26.03.2025 of the Joint
Secretary to the Govt. of West Bengal, 1&W Department.
Dear Sir,

This is to inform you that the particulars of surplus land and encroached land belonging to 1& W
Department in the district of North 24 Parganas is necessary to prepare and submit report to the higher

authority.
But the details of land i.e. LA Case No., Gazette Notifications, Possession Certificates etc. are not

available in the of! fice.
Some records (Mouza wise details of plots), as p
only available and are being submitted herewith Mouza-wisc.
Your kind co-operation is solicited.

er the Land Registers maintained in the office are

Enclo:-
Mouza wise details of plots
Yours faithfully,

,/,é 3,05 20 2
NS Sub- Divisional Officer
Calcutta Canals Sub- Division

Memo No: 5@‘4[! Date: 13.0%.2025
(,opy forwarded for kind information to:-

I The Executive E ngineer-1, Canals Division, Sech Abasan, FF Block, Salt Lake, Sector- I11, Kolkata-106.

o4

_;;a' 13,08 20717

Sub Divisional Officer
Caleutta Cannls Sub-Division

ole
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Government of West Bengal
Trvigation & Waterways Directorate
Otlice of the Sub- Divisional Officer
Caleutta Canals Sub- Division
3713, Canal West Road, Kolkata 700 004

o
.V‘\’ 16
o P

; o 8,
Phone no. (Qﬂ) I@Wﬁ?@'ﬁ

A

Memo no: 36S
To, e Lo,
The Block Land & Land Reforms Officer, ‘
Barrackpore-1 Block, 5 A
Shyamnagar, s o
North 24 Parganas. . )

[

cemail: sdoteiwd{a gmigk '(}m\'\
L M\ Qﬁ%}
) T

Sub: - Request for demarcation of-Govt. Jand belonging to [ &W Department in the district of

North 24 Parganas. .

Ref: Memo No. - 45-1 (LAMYI (ﬂAM)MM (01)2014 (Pf-IV) dated: 26.03.2025 of the Joint

Secretary to the Govt. of West Bengal, 1&W Department.

Dear Sir)

This is to inform you that the particulars of surplus land and encroached land belonging to 1& W

Depart
authority-

available in the office.

artment in the district of North 24 Parganas is necessary to prepare and submit report to the higher

But the details of land i.e. LA Case No., Gazette Notifications, Possession Certificates etc. are not

Some records (Mouza wise details of plots), as per the Land Registers maintained in the office are

only available and are being submitted herewith Mouza-wise.
Your kind co-operation is solicited.

Enclo:-
Mouza wise details of plots

Memo No: 365//
Copy forwarded for kind information t0:-
1. The Exceut

ol

Yours faithfully,

/’.@/: 13, 0C- 2

Sub- Divisional Officer
Calcutta Canals Sub- Division

Date: [3,05. 202

ive Engineer-1, Canals Division, Sech Abasan, T Block, Salt Lake, Sector- 11, Kolkata-106.

—=7 718,00 v

Sub Divisional Officer
Caleutta Canals Sub-Division

{E Scanned with OKEN Scanner




: Government of West Bengal
Q\Q\/ \\\\. h‘rl@}ti(ﬂ\ & Waterways l)ircttnmtc
Office of the Sub- Divisional Officer
Calcutta Canals Sub- Division
3713, Canal West Road, Kolkata 700 004

Memo no.: 36k

To,
The Block Land &Land Reforms Officer.
Barrackpore-1I Block, ’
Barrackpore, Panihati,
WNorth 24 Parganas.

Date: 13.0S. 73028

Sub: - Request for demarcation of Govt. Jand belonging to I &W Department in the district of
North 24 Parganas.

Ref: Memo No. - 45-1 (LAMY/ (LAM)/4M (01) 2014 (PtTV) dated: 26.03.2025 of the Joint
Secretary to the Govt. of West Bengal, 1&W Department.

Dear Sir,

This is to inform you that the particulars of surplus Jand and encroached land belonging to [& W
Department in the district of North 24 Parganas is necessary to prepare and submit report to the higher
authority.

But the details of land i.e. LA Casc No., Gazette Notifications, Possession Certificates etc. are not
available in the office.
Some records (Mouza wise details of plots), as per the Land Registers maintained in the office arc
only available and are being submitted herewith Mouza-wise.
Your kind co-operation is solicited.

Enclo:-
Mouza wise details of plots.
Yours faithfully,

)" (3,08 %~

0 /Q Sub- Divisional Officer
Calcutta Canals Sub- Division

Memo No: 366/' Date: (3.05. 2025

Copy forwarded for kind information to:-
1 l'i?llie Executive Engineer-1. Canals Division, Scch Abasan, FF Block, Salt Lake, Sector- III, Kolkata-106.

=2 3ec

Sub Divisional Officer
0( ¢_  Calcutta Canals Sub-Division

oo
s’

W

(¥ Scanned with OKEN Scanner




.(ln\'crnmcm of West Bengal
lrrlgxllmn & Waterways Dircetorate
Office of the Sub- Divisional Officer

ffy033 255452504

Calcutta Canals Sub- Division Phone no
3713, Canal West Road, Kolkata 700 004 c-mail: sdocciwdegmail.com
Memo nos: 369 Date: \3.0S <2025
To,
The Block Land & Land Reforms Officer,
Bhangore-1 Block,
Bhangore.

Sub: - Request for demarcation of Govt. land belonging to 1 &W Department in the district of
South 24 Parganas.
Ref: Memo No. - 45-1 (LAM)/I (LAM)/4M (01) 2014 (Pt-1V) dated: 26.03.2025 of the Joint
Secretary to the Govt. of West Bengal, J&W Department.

Dear Sir,

This is to inform you that the particulars of surplus land and encroached land belonging to I& W
Department in the district of South 24 Parganas is necessary to prepare and submit report to the higher
authority.

But the details of land i.e. LA Case No., Gazette Notifications, Possession Certificates etc. are not
available in the office.

Some records (Mouza wise details of plots), as
only available and are being submitted herewith Mouza-wise.

Your kind co-operation is solicited.

per the Land Registers maintained in the office are

Enclo:-
Mouza wise details of plots

Yours faithfully,

% 1B3.0< - W~

Sub- Divisional Officer
Calcutta Canals Sub- Division

Memo No: 3fo'“r\\ Date: L3 /05:202S

Copy forwarded for kind information to:-

1. The Executive Engineer-1, Canals Division, Sech Abasan, FF Block, Salt Lake, Sector- I1I, Kolkata-106.

_Q

—T Q. N oy
Sub Divisional Officer
Calcutta Canals Sub-Division

(‘J/L

(¥ Scanned with OKEN Scanner




Government of West Bengal
Terigation & Waterways Directorate
Office of the Sub- Divisional Officer
Calewtta Canals Sub- Division
3713, Canal West Road, Kolkata 700 004

c-mail: sdocctwd g gmail com

Memo nos: 3¢S

To,

The Block Land & Land Reforms Officer,
Bhangore-T1 Block,

South 24 Parganas.

Date: \%.05: 2025

Sub: - Request for demarcation of Govt. land belonging to I &W Department in the district of
South 24 Parganas.

Ref: Memo No. - 45-1 (LAM)/I (LAM)/4M (01) 2014 (Pt-IV) dated: 26.03.2025 of the Joint
Secretary to the Govt. of West Bengal, [&W Department.
Dear Sir, :

This is to inform you that the particulars of surplus land and encroached land belonging to [& W
Department in the district of South 24 Parganas is necessary to prepare and submit report to the higher
authority.

But the details of land i.e. LA Case No., Gazette Notifications, Possession Certificates etc. are not
available in the office.

Some records (Mouza wise details of plots), as per the Land Registers maintained in the office are
only available and are being submitted herewith Mouza-wise.

Your kind co-operation is solicited.

Enclo:-
Mouza wise details of plots
Yours faithfully,
% 13,0582
Sub- Divisional Officer

Calcutta Canals Sub- Division

Memo No: 7)(0%\ ) Date: \3. 0S: 2025
Copy forwarded for kind information to:-
1, The Executive Engineer-, Canals Division, Sech Abasan, FF Block, Salt Lake, Sector- I11, Kolkata-106.

A

e VDoV
Sub Divisional Officer
Caleutta Canaly Sub-Division

ot
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.(lnvcrnmcnl of West Bengal
Iy rlg:}lmn & Waterways Directorate
Otfiee of the Sub- Divisional Officer

Caleutta Canals Su
I3, Canal West Road,

- Division
Kolkata 700 004

Memo no.t A6

To,

The Block Land & Land Reforms Officer,
Haroa Block,

North 24 Parganas.

Date: 13:05-2026

Sub: - Request for demarcation of Govt. land belonging to 1 &W Department in the district of

North 24 Parganas.

Ref: Memo No. - 45-1 (LAM)/I (LAM)/4M (01) 2014 (Pt-IV) dated: 26.03.2025 of the Joint
Secretary to the Govt. of West Bengal, 1&W Department.

Dear Sir,

This is to inform you that the particulars of surp
Department in the district of North 24 Parganas is nece
authority.

But the details of land i.e. LA Case No., Gazette
available in the office.

us land and encroached land belonging to 1& W
ssary to prepare and submit report to the higher

Notifications, Possession Certificates etc. are not

Some records (Mouza wise details of plots), as per the Land Registers maintained in the office are
only available and are being submitted herewith Mouza-wise.

Your kind co-operation is solicited.

Enclo:-
Mouza wise details of plots

Memo No: 264 /!

Copy forwarded for kind information to:-

Yours faithfully,

/'9({ 18,080

Sub- Divisional Officer
Calcutta Canals Sub- Division

Date: [3.05 .20.S

1. The Exccutive Engineer-1, Canals Division, Sech Abasan, T'F Block, Salt Lake, Sector- 111, Kolkata-106.

A’? 1308 0

Sub Divisional OfMcer
Caleutta Canals Sub-Division

ole

gl &
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Government of West Bengal
Irrigation & Waterways Directorate
OfMice of the Sub- Divisional Officer
Calculta Canals Sub- Division
3773, Canal West Road, Kolkata 700 004

Memo No - \odY Dated - 22, |2.. 2023
Ao,

The Officer-in-Charge,

LakcTown Police Station,

Lake Town Rd, Block A, Lake Town,
South Dumdum, West Bengal 700089

Sub: Encroachment at the footpath of Shyamnagar Bridge over Cantonment Khal.

Sir,
With reference to the above mentioned subject this is to inform you that the unauthorised encroachment
with hutments has been constructed at the footpath of Shyamnagar Bridge over Cantonment Khal. They are
making 6 nos. hutments illegally which results damages and blocked the movement of pedestrian. In this

enario, you are requested to take appropriate action regarding removal of these encroachments. This letter
sC ) ¢

should be treated as general diary.
Your co-operation in this regard will be highly appreciated.
Thanking You,

Enclo:

Yours faithfully,
1. 2 nos. photo of the referred spot.

/,4".@'-"' 22.i2.9n

Sub- Divisional Officer
Calcutta Canals Sub- Division
Mobile No: 6290842372
Dated-
Memo No -
Copy forwarded to:

1. The Exccutive Engineer-I, Canals Division, Jalasampad Bhawan, 2™ Floor, Salt lake City,
Kolkata- 700 091.

adk
Sub- Divisional Ofticer
Calcutta Canals Sub- Division

RECEIVED
Content Naj Verifiag
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Government of West Bengal

Trrigation & Waterways Dircctorate
Office of the Sub-Divisional Officer

Caleutta Canals Sub-Division Phone Na.: (om.m; Da35T5254 G
37/3, Canal West Road, Kolkata 700 004 Li-mail: sdoceind gmail. com
MemoNo.: | gq Date: 91- 062- 22
TO, QA—O{)’F 9\\‘\0
@ O, eseserssesvenssetes evensdent
The Officer-in-charge, Recewceod .....
a Police Station, b

62, Ultadanga Main Road,
Ultadanga, Kolkata - 700067.

Sub: unauthorised construction of 34 nos hutments in the bank of New Cut Canal

Sir,

This is to inform you that 34 nos new hutments have been constructed wit‘h corrogated
sheet within the left bank of New Cut Canal in between Ultadanga and Rail Bridge adjacent
to New Cut Canal.

You are requested to take neces
regard you are requested to contact
(Mobile No: 90022361 06).

This letter should be treated as a G.D.

sary step to remove those unauthorised hutments. In this
Sri Ayan Kumar Khan, Sectional Officer, Canals Section

Yours faithtully

Thanking you.
/&,, 91-02-24
Sub-Divisional Officer
Calcutta Canals Sub-Division
Memo No.: }9‘7/!(2) Date: 210 9-'9-‘4/

Copy forwarded to:
1) The Executive Fngineer-1, Canals Division, 2" Tloor, Jalasampad Bhawan, Kol-91

2) Sectional Officer, Canals Scction
/—»’—% 21029y
Sub-Divisional Officer

Calcutta Canals Sub-Division

-

(¥ Scanned with OKEN
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GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
OFFICE OF THE SUB DIVISIONAL OFFICER
DABU IRRIGATION SUB-DIVISION
SDO BAGAN, PRATULLA KANAN, KESTOPUR, KOLKATA - 700 101.
Email:dabusdo@gmail.com

Memo No.: 105

To,
The Inspector-In-Charge,

Dum Dum Police Station,
Gorabazar, Kolkata - 700 028.

Sub: Report for illegal construction of some brick pillars for supporting a permanent
structure along left bank slope of Upper Bagjola Khal at downstream of Bediapara RCC
Bridge, within Ward No. 06 of South bum Dum Municipality.

Dear Sir,

This is to apprise you that an illegal construction of some brick pillars as support for a structure
of permanent nature has been constructed during last night i.e., 17.03.2024 on the canal left bank slope
of Upper Bagjola Khal just downstream of Bediapara RCC Bridge by some unknown local peoples. The
area where the said construction has been erected is a Govt. land belonging to Irrigation & Waterways
Dept. Due to such illegal construction damage has occurred to the newly constructed slope pitching work
thereby incurring loss to Govt. pro perty. Since, the illegal brick pillars are also along the canal slope and
is within the top width of the Upper Bagjola Khal it will pose obstruction to the flow during monsoon
period. The site was visited by the undersigned with the concern Junior Engineer today at around 12.00
noon and upon enquiry it is learnt that some local people are doing such illegal construction activities for
a Local Club Room. Upon further enquiry it is revealed that they got some assurance for the
construction of the said club room in black and white (photocopy enclosed as collected from local
people) from the Site-In-Charge of Tantia Construction Ltd. during the construction work of overhead
Noapara - Dum Dum Airport Mefro Railway Line a project of Kolkata Metro Railway Dept. in the year
2015. The undersigned asked the local mob to remove those illegal pillars from the canal slope and not
to proceed any further illegal construction in that area, but resentment and annoyance surfaced on my
words by them.

In this scenario, you are requested to take necessary steps from your end so that the illegal

encroachment may be removed thereby making the Irrigation Dept. land free from encumbrances. Some

Biier
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vemoval of those pillars will be arranged from this end as and when will be necessary. For any f fﬁr;ﬂ R )\ R

\

queries you may contact my concern Junior Engineer, Sri. Biplab Paul (Mobile No.: 9433035171)
Your early positive action will be highly appreciated from this end. This letter may be treated

diary.

Enclo. As stated above.

by
Sub Divisioriaf Officer

Dabu Irrigation Sub Division
[V

Memo No.: 105/1(3) Dated: 18.03.2024

Copy forwarded with all enclosures for information & necessary action fo:

1)  The Chairman, South Dum Dum Municipality, Dum Dum Road, Nagerbazar, North 24 Pgs.,

Kolkafa-74.
The Ward Councillor, Ward No. - 06, South Dum Dum Municipality, North 24 Pgs.
3) The AXEN/Con-L, Kolkata Metro Railway, 33/1, J.L. Nehru Road, Kolkata- 71.

W
Sub Divisll r?gl Officer

Dabu Irrigation Sub Division
01(/

Copy forwarded with all enclosures for information & necessary action to:

1) The Executive Engineer-I, Canals Division, 2" Fl. Jalasampad Bhaban, Saltlake, Kolkata-91.

2) Sri. Biplab Paul, Junior Engineer, Dabu Irrigation Sub-Division, T & W Dte.

3) The Concern Agency, Arihant Dredging Developers (P) Ltd, 6B, Dr. Rajendra Prasad Sarani,
Kolkata-O1. You are requested to keep a close watch so that no further illegal construction work

may happen since the working site is under your custody until the ongoing work finishes,

9
Sub Divisi‘o al/Officer
qDc.xbu Irrigation Sub Division
v




GOVERNMENT OF WEST BENGAL : iedT A
IRRIGATION & WATERWAYS DIRECTORATE Conten o '\l/)cthC\Ei
Office of The Sub Divisional Officer Nager Bazat B2 57
Dabu Irrigation Sub-Division pllvis
Kestopur. Prafulla Kanan, Kolkata-700101

\

Memo No.332

To
The Officer-1n-Charge
Nager Bazar Police Station
Nager Bazar, South Dum Dum,
Kolkata - 700 074.

Sub:- Unauthorized concrete Platform along with 4 nos. RCC Column ( Lat: 22037
2.028"N, Long: 880 24’ 15.7644"E) adjacent to the Ajoynagar new Bridge toward
pum Dum Road along Right Bank of Upper Bagiola Khal encroaching Govt. land.

Sir,

vn miscreants have constructed Unauthorized concrete
20.37'2.028"N, Long: 88° 24' 15.7644"E) adjacent to
along Right Bank of Upper Bagjola Khal
for the free flow of water and

This is to inform you that, some unknov
Platform along with 4 nos. RCC Column ( Lat:: 2
the Ajoynagar new Bridge toward Dum Dum Road

encroaching Govt. Land. This should be removed immediately

maintenance of upper Bagjola Khal. You are requested to take necessary action from your end so that

1o further construction may occur in that location. For further enquiry you may contact with sri

Kalyan Kumar Sahoo, Junior Engincer, Dabu (1) Sub-Division (Ph No. 8972935100). A geo-tag picture

of the said illegal structure s enclosed herewith for your ready reference.
This letter should be treated as general diary.

Thanking you.
Enclosures: 1) As stated above

Yours faithfully,

d)(/ ).‘n,o";n{"

Sub-Divisional Officer
Dabu (1) Sub-Division

mo No.: 332/1(3) Dated: - 11.09.2025

Copy forwarded for information and necessary action to:-

1) The Chairperson, South Dum Dum Municipality, Municipality Building ,Dum Dum Road,
Nager Bazar, Kolkata - 700 074.
2) The Executive Engineer-1,Canals Division, | & W Dte., Sech Abasan, FF Block, Salt Lake,
Sector - 111, Kolkata - 700 106

3) SriKalyan Kumar Sahoo (Junior Engineer ), Dabu (1) Sub - Division.

Sd myg 198eN
BRI /‘é '
paljLiap LN e U U gl
) Sub Divisional Officer
AR RS R REN Dabu Irrigation Sub Division -




Memo No. 363

To

The Officer - In- Charge

town Police Snnon,

Lake Town Road, Block -
Lake Town, South Dum Dum
Kolkata - 700 089

Lake

GOVERNMENT OF WESY BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
Office of The Sub Divisional Ofticer
Dabu lrrigation Sub-Division
Kestopur Irrigation Campus
Kestopur. Kolkala-700101

Sub:- Unauthorized temporary shed (Lat:22.61156 N, Long: 88.40952 E ) adjacent to the
Jessore Road Bridge along right bank of Upper Bagjola Khal encroaching Govt. land.

Sir,

This is to inform you that, some unknown miscreants have constructed a temporary shed ( Lat:
22.61156 N, Long : 88.40952 E ) near Jessore Road Bridge along the right bank of Upper Bagjola
1thal encroaching Govt Land. This should be removed immediately for the free flow of water and
maintenance of Upper Bagjola Khal. You are requested to take necessary action from your end so
that no further construction may occur in that location, For further enquiry you may contact with
Sri Biplab Paul, Junior Engineer, Dabu (1) Sub - Division (Ph. No. §910905928). A geo-tag picture of
the said illegal structure is enclosed herewith for your ready reference.

This letter should be rreated as general diary.

Thanking you.

Enclosures : As stated above.

Sub- DIW }n I;ajfcer
0 I C Dabu (1) Sib-Division

Memo No.:363/1(2)

Dated: - 13.00.2023

Copy forwarded for information and necessary action to:-

1) The Executive Engincer-1, Ci

2) SriBiplab Paul (Junior Engineer ), Dabu (

anals Division, | & W Dte., 2™ floor, Jalasampad Bhawan.
Kolkata - 700 091.

1) Sub ~Division. Kulkata-200101

" .
PJJJJ wo 0 ’C_ Subedivisign lm/ﬁcer'

Dabu (1) Sub-Division
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GOVERNMENT OF WEST BENGAL
IRRIGATION & WATERWAYS DIRECTORATE
DABU IRRIGATION SUB DIVISION

KESTOPUR, KOLKATA.
Memo no: Camp/1 08012023
To
The Inspector-in-Charge,
Raguiati Police Station,
Kolkata-700059.
Sub: Unauthorized temporary hutment adjacent to 5-Vent sluice gate over Upper

Bagjola Khal along VIP Road near Kestopur Bustop.

Sir,

| would like to inform you that,some unknown miscreants have constructed a temporary

hutment near 5-Vent sluice gate over Upper Bagjola Khal. After repeated requested they are

move the structure.This should be removed immediately for the sake of the Upper

reluctant to re
y contact me in this

Bagjola Khal for its maintenance and others.In respect for further enquire you ma

no. 9433035171

e

Thanking You,

Yours faithfully,

34 (-
Junior Engineer

X‘ Dabu (1) Sub-Division

Memo No: camp/1/1(1) Date: 06.01.2023

Copy to:
}‘]/Sub-Divisionm Officer, Dabu (1)
favour of his kind information.

Sub-Division, Kestopur, Prafulla Kanan, Kolkata - 700 101. for

o 06-.0 ‘,%I—L
Junior Engineer

Dabu (1) Sub-Division
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FIRST INFORMATION REPORT
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1. A1) INAG
?3'\:'::1‘5:?:'::1\““"\ R POLICE P.S. (UrA): TECHNOCITY Year (34): 2025
FIR No. (WY R F): 02 Date and Tinwe of FIR (TR, Y RARF 3T TA7): 0V07/2025 14:15 wrs :
NN ) Acts (W) Sections (Tr(T) \
1 .(|::\|f‘|_!;}§x\1 IYANYAYA SANHITA 223 \
L@ Occurrence of uffence (MUY # wea): \
b pay R Thurday Date from (f77% ¥): 03/07/2025 Date To (AT &%): 03/07/2025
Time Period (BRT 3@):  Pahar | Tine From (§HT A): 00.00 hrs Time To (87T a&F): 00.00 hns
M Information recived at PS. (U7 SE {UAT T g4 Date (RAT®): 03/07/2025 Time (§AQ): 14115 A
(€)  General Diary Keference (OSaaT Has) Entn No (WRRZ ®): 0141 Date and Tinse (2778 3N
FRT). 00772025 1415
hes
4. ‘Type ot Information (HEAT &1 W&HR). Wnlen
S. Place of Occurrent e (TRFTEYH).
1. (a) Dircction and distance from P.S. (31AT AR f2am: NORTH-WEST. 1 § Kinls) Beat No. (0T H.):

(b) Address (FaT): Lower Gagizola Knal,, Near Nawnpukur Diidge, PS-Techno City, Notih 24 PGS

(©) Tn case, vutside the Thnit of this Palice Station, then Nunie of p.s. (@ ua @ @ gt @ & wA W an):

District (State) (FAT (T1530)):

6 Complainant/ Infurman (RIETaawt ¢ EAT):
(v) Name (AR1): Milan Murm
(®  Father'yHusband's Name (Ravafer & @A)
©  DateVear of Birth (et AR £ ad): ~ (d) Nationality @PfIan: INDIA

) uip Ny (Enkd F)e

U Passport No. (Tradt W)

(8 1D Details (Ration Card, Voter

N, e @, yefim ®
S A (FT) D
() Occupation (FRAR):

®  Addres (WD



Gove —
l'ln.ment of West Bengal
) mgation & Wate
Assists rways Directorate
nt Engineer-ll, Metropolitan Drainage Division No. !
Jalasampad Bhawan, 6. Floor
Saltlake City, Kolkata-700081

Emal 1d- ge el gl o -
Date: -/ 625

To,

The Officer-in-Charge
Technoaty Police Station
Newtown, Akandakeshari,
West Bengal 700135

b Sub: Unauthorised encroachment of Govt Jand over the Lower Bagiola khal near
3 Natunpukur Bridge, Mouza: Chhapna, Block: Rajarhat, North 24 PGS.

t at left bank of Lower Bagjola Khal near Natunpukur Bridge, Mouza:

3 [t has been observed tha
] Chhapna, Block: Rajarhat, North 24 PGS, some unknown people have erecting permanent Struciure {uoder
: construction) which is obstructing the flow, monitoring and maintenance of the said canal. Photograph of i

d for your ready reference.
diately stop the construction

such encroachment is attache
ction as per law to imme!

yau are requested to take appropriate
he above subject matter.

is highly solicited.

Now,
work and register my FIRmMt
Your necessary action

Enclo. as stated 1 P
o‘.'s"f- ;’1 126

Assistant Engineer-I!
Metropolitan Drainage Division - |
Jalasampad Bhawan, Sth. Floor
Saltlake City, Xolkata-700091

go\L\6A27 6

e riiges

W
3 423425907
? Memo No. -1/ T T v ~ Date: 03.07.2025

Copy forwarded 10!
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g N.CID (e 3

: 1k (oA wif )
SN\o (®¥) Adren Type (T & T

Prosemt Address

Addres (T

Antistant Frgesce Il Sdesapad Bhawan, $th oo, Salt Lake, Kolkata- 91,
DBIDHANNAG ARNORTI, DIDHANNAGAR POLICE
COMMISSIONLIAATE, WEST BENGAL, INDIA

Asistent Engee -1 Jalasampad Dhawan, $th floor,, Sah Lake, Kolkata-91,
BIDHANNAZ A7 INOICTH)Y, HIDHANNAGAR POLICE
COMMISSIONERATE, WEST BENGAL, INDIA

femmanaa Wi

W Phone number (TTHN R/). Mobile (RTI%d W.): 01-8013164276

Details of known * suspeeted - unkiown accused with full particulars (77 / L el B e Mﬁqﬁ 1 R Tk m):

'i Accwred Mory Than (FFT XD Tw { xfw @ R T 0

SN (FEY O Name @) Alins (IT1) Relative's Name (g Present Address Permunent address
o 7 (W vy (F T
1 Unknownl Father's Name: Unkown

8. Reasons for delay in reporting by the complainant/ informant (e / Wﬁ AT R 20 | T W H FWO)

9. Pariiculars of propertiey uf interest (Tt wAfe w o)

S ) Pr opt;:ty Category Property Type (Aoxtfed # 1 Nature u;l’rupm) Deseription Value(in Rs-) (79
(i o) (sl 3 g@m)  (Reaw) @)
o

10, Totabvalue of property (In Re/-) (FPITRT 3 & I M)
1. uguest Report /0D, ease No, i any (75 Frny oY ¢ g AnaEer 9., o w1 ©)
SN (FFH) UIDB Number (851 %)

12 First Information contents (S0 {31 ).

By ths tyne on 03 07 2025 &t 14,1 5hrs & complaint from Malau Munnu, Ammm Ewginesr-i, masamm mumn. sm nou Salt th-. Kolkata-91,
agamst oaknown persons 1 complarmnt .\Ilcgtll that u ls were by
execting 3 permanent straviure wader ¢ anstruction on the left bank of Lower Bagizola Khat near anunpuhu Bndge, \vudﬂn\h Jurisdliction of T:dmn
city Police Stahwon,

lhymlm \he complaint, Techoo wity PS Case No. 112/25 was regstered on July 3, 2025, under Ssction 223 BNS against the unknown accused
persons

{3, Achion takea: Siuce (he abuve \nfermiation reveals comunission of offence(s) w/s as meatiuncd at ltem Nu. 2.
(@ Fwd zﬁtmmawmthmmnmmmzimmtmu

U] krgn!unl(httnclndlookupmlnmﬂmmdmmmm*mmm 1 er(TM

@) Directed (Name of 1.0.) (e Hibw . Soumen Sarkr Rank (F2): Asst SI (Assistant Sub-lapecioc)

]

]



NCILB (e )

WoAe mavah)

A

S
a1

J‘ ‘l \‘L.\\v \*\~)4 (\9.'?»1 V(D »‘ we e o rﬂk;? S

e

eSeeviind OO o ‘J Name (ATF): smxmlﬂiﬂyﬁmm‘m\

1o Nignaturce/ Thumb impression 'T‘(‘é‘_.&u f‘-'n’v 05 : sk (523 1 ﬁgt\“a,’n,w—\r Onlyen Cn!‘\m'm!\onera!e
i) 53 1 (1§ mhadii

(}«\.\\‘N

of the complainant / inlurmant 2 :
(rFTasa | GO & EEAT 0% 2)2¢
AR & ) No. (¥.):

1S, Datcand tme of dispatch to the court (FETET # swor FY Raiw v wiey

Anachment to itern 7 of First Luformation Report (IUH HEAT R & wg 7 wHIAR).

Physical festures, deformities and other detalls of the suspect/accosed: (I known /secn ) |

@Ry | P & i fadvard, Rgieat SR e Rron (@R e / dar )

S. Ne. Sea (M) Daie ! Year OF Build (137 Height  Complexion (T71) Identification Mark(s) (9FarT A7)
&) Birh (7 % (cane)
/) =
@)
I 2 3 L 5 6 7
)
1s Proxitled: Yes
Deformities / Peculiaritivs Teeth (&) Hair (316) Eye (3ifd) Habit(s)(3mey) Dress Habit (s)
(Fagfanl | Raftreera)
B 9 10 11 12 1 H
:.mgum.ui:ucl Place of (FT FTA) Others (37)
Bura Mark (i Levcoderma - Mole () Sear (W) Tattoo (& §T W)
ua)

4 ] 1 el 15 19 50

Sbese fieids wild b cistvred only i sumplainant/informant glves wiy oue or more parlicalars ubout the suspect J
(@F 1 A ZH e b w2 Searua s U/ st & At W o 2 3w e Sl




- Bigiola Khal in betwean askarhat| Brdgs and Akandakeshar BFidge, Blbck aajhm‘, North 24 915,

Memo No. AE-I/106

o .
The Officer-in-Charge
Technacity Podice Station
Newtown, Akandakeshari,
West Bengal 700135

Sub: Un

Laskarhati Bridge and Akoﬂgllmharll Wge, Block: Ramha_t, North 24 ?GS
. F; Hl ‘ =}1; H'

DHrm GF o F‘a’

urancwn people have erecting permanent structure {under ccmtruc!lcn) whlch s e:pbs.!ruc'm e "«éw
monitoring and maintenance of the said canal. Photographs of glich encroachments are a"mchlru ‘{nr ya
ready relerence.

o, you are requested to'take appranslate action as ;mr law tc trrmec re"y ttt}‘.‘w the ron: truprian
work. This may be treated as ‘General Diary’. i ‘” W :
Your necessary action is highly solicied. ™ ‘ ! 3 &l i

i i ‘f‘ T
Enclo: as stated ‘ : : k/r‘ia"’? d"‘:ﬁa%V
v <

£
N

Assistant Ergineer-l
Metrogalitan Drainagé Divisian - |
Jalsampad Bhawan, 5th Floor
i ﬂ"L Sallake Cory, Kolkata 700051

tdemo No. AE-HI/106/3 ; - Date: 15.07.2024

Copiyfornarced to:

I The Execotive Enpineer, MDO-) for Informatgion.

li e B00, Kajarhat, Bishnupir, Kolkata, West Bengal 700135 for informiation

i S Aeghya Seogupta, JE/MDD) for necos sar-p:omdimmn & aclicn,

W d =
; 4% "—\ e
o N L8 o a8
o o Q
\D Assmmt Eng:nn:' il

[ arenien kit the

; Metmﬂo&g an Deainage Divsian 1
Conigin nel verfled

‘Bl { alssampad Bhavean Soh. Eloor
Saltiake Ciny, Kalkata-70009)
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r
1% Artion taken: ‘.ilmce the ahaye n:pnr;,r
R af WHLE Acr, 1555 & 304}2‘9"!261 il . il
h regizsered the case and took up Invastipation or dinect Sunman i ST
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